NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 05.06.2026 (FRIDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) No. | Manjeera Construction | Mr. Bilal Ali
53/2026 Ltd
Vs
Manjeera Hospitality
(Rajahmundry) Pvt Ltd
& 5 Ors.
2. | Comp App (AT) (CH) No. | Manjeera Construction | Mr. Bilal Ali
54/2026 Ltd
Vs
Manjeera Hospitality
(Amravati) Pvt Ltd &
4 Ors.
Defective Cases
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
3. | Comp App (AT) (CH) Sri Brindhavan Brick Ms. A Rithikha
(Ins) No. 275/2026 Works
For Stay Vs
IA No. 779/2026 DiMax Restructuring
Delay in refiling Private Limited
IA No. 780/2026
(With Defects)
For Orders
(Request for adjournment in Item No. 4 will not be entertained)
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
4. | Comp App (AT) (CH) Kunnel Engineers & Mr. Jerin Asher Sojan Mr. SK Harinarayanan
(Ins) No. 197/2023 Contractors Pvt Ltd
Vs
Ozone Projects Pvt Ltd
5. | IA No. 22/2026 Abhimanyu Raja Mr. DR Raghunath Mr. T Ravichandran R1

(For Stay)

in

Com App (AT) (CH)
(Ins) No. 8/2026

Managing (Suspended)
Director, Vijai Spinners
(RJPM) Pvt Ltd

Vs

Canara Bank & Anr.

WITH

Ms. MS Elamathi R2



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. | IA No. 23/2026 Abhimanyu Raja, Mr. DR Raghunath Ms. MS Elamathi
(For Stay) Suspended Director,
in Vijai Spinners (RJPM)
Com App (AT) (CH) Pvt Ltd & Anr.
(Ins) No. 9/2026 Vs
A Arumugam
[Currently S.Rajendran]
Liquidator of Vijai
Spinners(RJPM) Pvt Ltd
7. | IA No. 577/2026 Sathyamoorthy Sai Mr. Chandramouli Mr. Saket Bahuguna
(For Stay) Prasad, Suspended Prabhakar R1
in Director of Positive
Comp App (AT) (CH) Housing Pvt Ltd
(Ins) No. 201 /2026 Vs
For Direction Asset Reconstruction
IA No. 575/2026 Company (India) Ltd &
For Exemption Anr.
IA No. 576/2026
8. | Comp App (AT) (CH) Ammon Holdings Pte Mr. Arun Karthik Mr.AG Sathyanarayana

(Ins) No. 228/2024
For Stay

IA No. 606/2024
For Exemption

IA No. 607 &
608/2024

Ltd

Vs

CA Mahalingam Suresh
Kumar, RP of Real
Value Promoters Pvt
Ltd

Mohan

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
9. | Comp App (AT) (CH) National Stock Mr. Ishaan Agrawal Mr. Kunal Kanungo R1
(Ins) No. 285/2025 Exchange of India Ltd Mr. Amir Bavani- RS
For Stay Vs
IA No. 797/2025 Consortium of
For Exemption Karishma Jain, Jupiter
IA No. 798/2025 City Developers (I) Ltd
& Adwaita Navigations
Pvt Ltd SRA of XL
Energy Ltd & 4 Ors
10. | Comp App (AT) (CH) Sawraj Kumar Mr. S Kaushik Uday Shankar
(Ins) No. 235/2021 Vs Ramaswamy Associates
For Directions Expat Projects and
IA No. 495 & 496/2021 | Development Pvt Ltd
11. | Comp App (AT) (CH) No. | Anjana Sanghi & 2 Ors | Ms. Preeti Mohan Mr. Yogesh Kumar
56/2021 Vs Mr. Y Suryanarayana Jagia- R2 R3 R5 R6
For Stay KMS Constructions Pvt Mr. Sriram
IA No. 654/2021 Ltd. & 11 Ors. Venkatavaradan R7
Interim Injunction Mr. A Chakravarthy
IA No. 103 & 104/2023 Mudiraj-R11
12. | Comp App (AT) (CH) No. | Amit Sanghi & 2 Ors. Mr. Y Suryanarayana Mr. Sriram
69/2023 Vs Venkatavaradan R2
For Stay Sanghi Textiles Pvt Ltd Mr. Yogesh Kumar
IA No. 897/2023 & 10 Ors. Jagia R3
Mr. Sharad Sanghi
WITH R10R11
13. | Comp App (AT) (CH) No. | Amit Sanghi & 2 Ors. Mr. Y Suryanarayana Mr. Sriram

65/2024
For Directions
IA No. 973/2024

Vs
Sanghi Textiles Pvt Ltd
& 11 Ors.

Venkatavaradan R2
Mr. Yogesh Kumar

Jagia- R3

Mr. Sharad Sanghi

R10 & R11




14. | Comp App (AT) (CH) G. Yoganand Mr. Adarsh Mr. Sanjay Kishore R1
(Ins) No. 229/2023 Suspended Director of Subramaniam Mr. VVSN Raju- R2
For Stay Manjeera
IA No. 746/2023 & Constructions Ltd
426/2025 Vs
Catalyst Trusteeship
Ltd & 2 Ors.
WITH
15. | Comp App (AT) (CH) G. Yoganand Mr. Adarsh Mr. Sanjay Kishore R1
(Ins) No. 232/2023 Suspended Director of Subramaniam Mr. VVSN Raju- R2

For Stay
IA No. 750/2023 &

Manjeera Retail
Holdings Pvt Ltd

428/2025 Vs
Catalyst Trusteeship
Ltd & 2 Ors.
WITH
16. | Comp App (AT) (CH) Gajjala Yoganand Mr. Y Suryanarayana Mr. VVSN Raju- R1 R2

(Ins) No. 25/2025
For Direction
IA No. 109/2025

Member of Suspended
Board of Directors,
Manjeera Retail
Holdings Pvt Ltd

Vs

Birendra Kumar
Agarwal,RP of Manjeera
Retail Holdings Pvt Ltd
& 4 Ors

Mr. Sanjay Kishore
R3 R4
Mr. Pradeep Joy RS

WITH
17. | Comp App (AT) (CH) G Yoganand Promoter Mr. Adarsh Mr. VVSN Raju- R1
(Ins) No. 199/2025 Director (Suspended), Subramaniam Mr. Pradeep Joy- R2
For Stay Manjeera Retail Mr. Palash Taing- R3
IA No. 563/2025 Holdings Pvt Ltd & Anr.
For Direction Vs
IA No. 1187/2025 Birendra Kumar
Agarwal,RP of Manjeera
Retail Holdings Pvt Ltd
& 3 Ors
WITH
18. | Comp App (AT) (CH) Gajjala Yoganand Mr. Adarsh Mr. VVSN Raju- R1
(Ins) No. 200/2025 Promoter Director Subramaniam Mr. Palash Taing- R3
For Stay (Suspended) Manjeera
IA No. 565/2025 Constructions Ltd &
For Direction Anr
IA No. 1186/2025 Vs
Birendra Kumar
Agarwal,RP of Manjeera
Construction Ltd
& 3 Ors.
WITH
19. | Comp App (AT) (CH) G. Yoganand Mr. Adarsh Mr. Palash Taing
(Ins) No. 217/2025 Vs Subramaniam
For Stay Catalyst Trusteeship
IA No. 601/2025 Ltd

For Direction
IA No. 1112/2025

20.

Comp App (AT) (CH)
(Ins) No. 73/2024

For Stay

IA No. 211/2024

For Exemption

IA No. 209 & 210/2024

Octopus Productions
Pvt Ltd
Vs
Enforcement
Directorate Through
Joint Director,
Hyderabad Zonal Office
& 5 Ors.

WITH

Mr. Pawan Jhabakh

Mr. Cibi Vishnu R1
Mr. Mayur Mundra R2
Mr. RS Dhuriyan- R6




21.

Comp App (AT) (CH)
(Ins) No. 74/2024

For Stay

IA No. 212/2024

For Exemption

IA No. 213 & 214/2024
For Direction

IA No. 489 & 964 /2025
To Vacate Stay

IA No. 953/2025

SREI Multiple Assets
Investment Trust
Vision India Fund, SRA
of Deccan Chronicles
Holdings Ltd.

Vs

Enforcement
Directorate, Through
Joint Director,
Hyderabad Zonal Office
& 7 Ors.

Mr. A Ram Kumar

Mr. Cibi Vishnu R1

Mr. Mayur Mundra R2
Mr. RS Dhuriyan- R5
Mr. Gaurav Chatterjee
R7

Mr.Shabbeer Ahmed R8

22.

Comp App (AT) (CH)
(Ins) No. 331/2024

KAP India Projects and
Constructions Pvt Ltd
Vs

Aishwarya Heights
Infra Pvt Ltd

Mr. Ricab Chand

Mr. Rahul Balaji

23.

Comp App (AT) (CH) No.
28/2025

For Stay

IA No. 453/2025

M Sai Sudhakar

Vs

MSR Housing &
Resorts Pvt Ltd & 5 Ors

Mr. Ujjwal Jain

Mr. Avinash Amarnath
R1-R5

24. | Comp App (AT) (CH) Methuku Srinivas Mr. Chandramouli Mr. Adith Jahgirdar
(Ins) No. 152/2025 Suspended Director of | Prabhakar R2
For Additional Docs Buoyant Technology
IA No. 1659/2025 Constellations Pvt Ltd
Vs
Total Solutions Intec
Pvt Ltd & 3 Ors.
25. | Comp App (AT) (CH) V. Ganesan Ms. S Indumathi Ravi Mr.AG Sathyanarayana
(Ins) No. 185/2025 Erstwhile Liquidator of R6
Kamachi Industries Ltd
Vs
Prudent ARC Limited &
5 Ors
26. | Comp App (AT) (CH) KRS Erectors Pvt Ltd Mr. B Ravikiran Singh Ms. Anuradha Bisani,
(Ins) No. 192/2025 VS Liquidator
For Direction Liquidator for LITL,
IA No. 542/2025 Anuradha Bisani
For Stay
IA No. 544 /2025
27. | Comp App AT) (CH) State Bank of India & Mr. Edward James Mr. R Vidhya Shankar
(Ins) No. 242/2025 2 Ors
For Stay Vs
IA No. 680/2025 S Palaniappan,
Erstwhile Liquidator of
Nathella Sampath
Jewelry Pvt Ltd
28. | Comp App (AT) (CH) Akhil Ahmed Ms. R Moneshaa Mr. S Namasivayam RS
(Ins) No. 314/2025 Vs
For Stay Kamalesh Kumar
IA No. 939/2025 Singhania, Liquidator
of Khaitan Electricals
Ltd & 4 Ors
WITH
29. | Comp App (AT) (CH) Akhil Ahmed & Anr. Ms. R Moneshaa

(Ins) No. 315/2025
For Direction
IA No. 941/2025

Vs

Kamalesh Kumar
Singhania, Liquidator
of Khaitan Electricals
Ltd & Anr.




30. | Comp App (AT) (CH) A Suresh Kumar Mr. BSV Prakash CA Mahesh
(Ins) No. 426/2025 Suspended Director of | Kumar Lakshmanadass,
For Stay Meenakshi Cargo Liquidator
IA No. 1212/2025 Forwarders Pvt Ltd &
For Additional Docs Anr.
IA No. 1213/2025 Vs
CA Mahesh
Lakshmanadass
Liquidator, Meenakshi
Cargo Forwarders Pvt
Ltd
31. | Comp App (AT) (CH) Venkata Narasinga Rao | Mr. Raja Shekar Rao Mr. M Muthuperiasamy
(Ins) No. 427/2025 Kalvakota, RP Salvaji
Vs
Union Bank of India
32. | Comp App (AT) (CH) S Hari Karthik Mr. J Manivannan Mr. N Kumaraswamy
(Ins) No. 456/2025 Liquidator- Jeypore
For Stay Sugars Company Ltd
IA No. 1303/2025 Vs
Kineta Global Ltd in
Consortium with Power
Mech Projects Ltd
33. | Comp App (AT) (CH) CRC Infratech & Mr. Y Suryanarayana Mr. M Maharshi
(Ins) No. 461/2025 Services LLP Viswaraj
Vs
Fourth Generation
Information Systems
Ltd
34. | Comp App (AT) (CH) Kalvakuntla Sudhir Mr. Sharath Chandran
(Ins) No. 653/2025 Rao
For Exemption Vs
IA No. 1816/2025 State Bank of India &
For Stay Anr.
IA No. 1817/2025 WITH
To Adv. Hg.
IA No. 495/2026
35. | Comp App (AT) (CH) Kalvakuntla Suhan Rao | Mr. Sharath Chandran
(Ins) No. 654 /2025 Vs
For Stay State Bank of India &
IA No. 1818/2025 Anr.
For Exemption
IA No. 1819/2025
To Adv. Hg.
IA No. 496/2026
For Hearing
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
36. | Comp App (AT) (CH) Metabion International | Mr. Ashwin Shanbhag | Mr. S Sathiyanarayanan
(Ins) No. 289/2024 AG
Vs
Trivitron Healthcare
Pvt Ltd
37. | Comp App (AT) (CH) Merin Jose Mr. B Ramana Kuma Mr. PV Vinod

(Ins) No. 34/2022
For Stay
IA No. 66/2022

Vs
State Bank of India




38.

Comp App (AT) (CH)
(Ins) No. 40/2022
For Stay

IA No. 80/2022

To Adv. Hg.

IA No. 115/2023

Erstwhile Resolution
Professional, Ashok
Kriplani

Vs

Konduru Prasanth
Raju & 2 Ors.

Mr. Ashok Kriplani
Party-in-person

Ms. Lakshmi Menon R1

39.

Comp App (AT) (CH)
No. 55/2022

For Stay

IA No. 627/2022

For Interim Injunction
IA No. 628 & 629/2022
For Direction

IA No. 630/2022

Najma Meeran & 3 Ors
Vs

GMP Properties Pvt Ltd
& 5 Ors.

Mr. Thriyambak J
Kannan

Mr. Arun C Mohan R1,
R3, R4, R6

Mr. B Dhanraj- R2
M/s Gupta & Ravi-R5

40.

Comp App (AT) (CH)
(Ins) No. 171/2022

Employees’ Provident
Fund Organization
Vs
G Madhusudanan Rao,
Liquidator of Servomax
India Pvt Ltd

WITH

Mr. MS Viswanathan

Ms. Mumaneni Vazra
Laxmi

41.

Comp App (AT) (CH)
(Ins) No. 172/2022

Employees’ Provident
Fund Organization

Vs

G Madhusudanan
Rao, Liquidator of
Servomax India Pvt Ltd

Mr. MS Viswanathan

Ms. Mumaneni Vazra
Laxmi

42.

Comp App (AT) (CH)
(Ins) No. 250/2022

Global Coal Ventures
Pvt Ltd

Vs

S. Rajendran RP &
Head - Monitoring
Committee in the
matter of Empee
Distilleries Ltd & Anr

Mr. K Gaurav Kumar

Ms. M Savitha Devi R1
Mr. Avinash Krishnan
Ravi R2

43.

Comp App (AT) (CH)
(Ins) No. 258/2022
For Stay

IA No. 547/2022
For Urgent Listing
IA No. 548/2022

Jakkula Rama Rao
Suspended Director of
NCS Sugars Ltd.

Vs

Punjab National Bank
& 2 Ors

Mr. Anirudh Krishnan

Mr. Varun Srinivasan R1

44

Comp App (AT) (CH)
(Ins) No. 279/2023
For Stay

IA No. 853/2023

The Deputy Assistant
Commissioner (State
Tax), Andhra Pradesh
Vs

Agrigo Trading Pvt Ltd
& Anr

Mr.AG Sathyanarayana

Mr. Avinash Krishnan
Ravi-R1
Mr. NP Vijaykumar R2

45.

Comp App (AT) (CH)
(Ins) No. 70/2024
For Direction

IA No. 205/2024

Southern Power
Distribution Company
of Telangana Limited
(TSSPDCL)

Vs

Chinnam Poorna
Chandra Rao,
Liquidator of Victory
Electricals Ltd

Mr.Ramasubramaniam
Raja

Mr. AG Sathyanarayana




46. | Comp App (AT) (CH) Satya Devi Alamuri Mr. S Satish Mr. PK Panneer Selvam

(Ins) No. 283/2025 Liqudator of GB R1
Engineering Mr. V Manivannan R2
Enterprises Pvt Ltd
Vs

The Assistant
Provident Fund
Commissioner &
Recovery Officer,
Employees’ Provident
Fund Organization &
7 Ors.

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

IS

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person

In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at:

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf

The appearance slips may be sent at: itsupport.chennai@nclat.qgov.in , venclatchennai5@gmail.com

Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.

For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. (044-28880500),
or through email on e-mail ID: itsupport.chennai@nclat.gov.in , venclatchennai5@gmail.com

Copy to: By the order of Hon’ble Member (Judicial)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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